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Supreme Court [24]

Angelwoods Apartment Allottees Assn. v. M Lalitha, (Sanjay Kumar and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 846

Ann Saurabh Dutt v. Saurabh Igbal Bahadur Dutt, (Vikram Nath and Sandeep Mehta, JJ.), 2026
SCC OnLine SC 850

Canara Bank v. Prem Latha Uppal, (S.V.N. Bhatti and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
847

Chandra Mogera v. Santhosh A Ganachari, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 3255

DDA v. Simla Devi, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3256

Fakir Mamad Suleman Sameja v. Adani Ports & Special Economic Zones Ltd., (J.K. Maheshwari
and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 842

Hirani Developers v. Nehru Nagar Samruddhi CHS Ltd., (Sanjay Kumar and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 854

Justice Sunanda Bhandare Foundation v. Union of India, (Vikram Nath, Sandeep Mehta and Vijay
Bishnoi, JJ.), 2026 SCC OnLine SC 837

Kamarajar Port Ltd. v. V. Manoharan, (Uday U. Lalit, S. Ravindra Bhat and Sudhanshu Dhulia, JJ.),
2022 SCC OnLine SC 2568

L.K. Trustv. CIT, (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 839

Lokendra Kumar Tiwari v. Union of India, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine
SC 853

M.B. Nagakumar v. S.R. Ravi Kumar, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 840

Mohinder Kaur v. Brij Lal Arora, (S.V.N. Bhatti and Vijay Bishnei, JJ.), 2026 SCC OnLine SC 848
Narayana Health v. State of W.B., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 844

National Highways Authority of India v. Alfa Remidis Ltd., (Sanjay Kumar and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 845

Padam Mehta v. State of Rajasthan, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
849

Putlur Naveen Kumar v. Union of India, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 841

Sanand Properties (P) Ltd. v. CIT, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 851

Shrikant Ojha v. State of U.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
843

Soumya Ranjan Panda v. Subhalaxmi Dash, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 855

State of Assam v. Pawan Khera, (J. K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
836

State of Assam v. Pawan Khera, (J. K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
838

Talari Naresh v. State of Telangana, (Prashant Kumar Mishra and N.V. Anjaria, 1J.), 2026 SCC
OnLine SC 852
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V. Renganathan v. United India Insurance Co. Ltd., (B.R. Gavai and B.V. Nagarathna, JJ.), 2022 SCC
OnLine SC 2569

Allahabad High Court [25]

A To Z Car Solutions v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC
OnLine All 8436

Basic Shiksha Adhikari v. Uday Pratap Singh, (Ashwani Kumar Mishra and Vipin Chandra Dixit, JJ.),
2024 SCC OnLine All 10328

Chandra Prakash Singh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 8697
Chawla Sugandhi Bhandar v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8411
Gourav Jain v. Union of India, (Nand Prabha Shukla, J.), 2025 SCC OnLine All 8220

Hari Shanker Transport v. CCT, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine
All 8234

Indra Bagdiya v. Balvir Kohli, (Abdul Shahid, J.), 2026 SCC OnLine All 5490
Jokhu Lal v. Director of Consolidation, (Alok Mathur, J.), 2025 SCC OnLine All 8699

New Manoj Medical Store v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 8236

Nikhil Trade & Exports v. Commr. Grade-2 (Appeals) 3, (Piyush Agrawal, J.), 2025 SCC OnLine All
8357

Pankaj Mishra v. EPFO, (Shree Prakash Singh, J.), 2026 SCC OnLine All 5491

Pawan Hans Helicopters Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8211
R.A.A. Builders & Developers v. CCT, (Piyush Agrawal, J.), 2025 SCC OnLine All 8472
Raghuvansh Agro Farms Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8358

Raj Rajeshwari Tecchno Fab (P) Ltd. v. Commr., Grade 2 Appeal 6 State Tax, (Piyush Agrawal, J.),
2025 SCC OnLine All 8359

Sai Computers v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 8410

Salik Ram v. Director of Consolidation, (Saurabh Lavania, J.), 2025 SCC OnLine All 8698

Sonker Gas v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine All
8219

Sriram Traders v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8245

State of U.P. v. Sugandha Upadhyay, (Siddhartha Varma and Dr Yogendra Kumar Srivastava, JJ.),
2025 SCC OnLine All 8696

State of U.P. v. Vishwaroop, (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine
All 8695

Sugandha Upadhyay v. State of U.P., (Salil Kumar Rai, J.), 2024 SCC OnLine All 10329

Sunil Kumar Mehrotra v. Central Board of Trustee E.P.F.O., (Shree Prakash Singh, J.), 2026 SCC
OnLine All 5492

Sushil Yadav v. Universal Sompo General Insurance Co. Ltd., (Abdul Shahid, J.), 2026 SCC OnLine
All 5489

Vipul Kumar Singh v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All 8451
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Bombay High Court [4]

Anand Rajkumar Bangar v. Union of India, (Vibha Kankanwadi and Neeraj P. Dhote, JJ.), 2026 SCC
OnLine Bom 3051

ISON Builders LLP v. Municipal Corpn. of Greater Mumbai, (Ravindra V. Ghuge and Ashwin D.
Bhobe, JJ.), 2025 SCC OnLine Bom 6492

Ison Builders LLP v. Om Sai Ram CHS Proposed, (Bharati Dangre, J.), 2025 SCC OnLine Bom
6491

Swashray Coop. Housing Society Ltd. v. Shanti Enterprises, (Manish Pitale, J.), 2023 SCC OnLine
Bom 3361

Calcutta High Court [18]

Anil Kumar Prasad v. Food Corpn. of India, (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026
SCC OnLine Cal 5154

Arup Kumar Banerjee v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 5158
Bappaditya Das v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 5156

Begampur Indane Gramin Vitrak v. Indian Oil Corpn. Ltd., (Smita Das De, J.), 2026 SCC OnLine
Cal 5160

Dalhousie Properties Ltd. v. Tanna Electro Mechanics (P) Ltd., (Debangsu Basak and Md. Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 5147

Eastern Coalfields Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 5162

Haldia Development Authority v. Sarbani Prasad Chatterjee & Sons, (Shampa Sarkar and Ajay
Kumar Gupta, JJ.), 2026 SCC OnLine Cal 5155

Howrah Heritage Society v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 5163
Krishna Jaiswal v. Commr. of State Tax, (Kausik Chanda, J.), 2026 SCC OnLine Cal 5159

Krishna Prasad Chhetri v. Siliguri Municipal Corpn., (Aniruddha Roy, J.), 2026 SCC OnLine Cal
5161

Manindra Nath Mishri v. State of W.B., (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026
SCC OnLine Cal 5151

Papiya Paul v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 5153
Punjab National Bank v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 5164
Saddam Seikh, In re, (Krishna Rao, J.), 2026 SCC OnLine Cal 5149

SAIL v. Hindusthan Steel Employees' Union, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 5157
Sanjoy Kumar Das v. Saptadeepa Das (Saha), (Om Narayan Rai, J.), 2026 SCC OnLine Cal 5150
Shreya Basak v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 5152
Tanmay Biswas, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 5148

Chhattisgarh High Court [§]
Ahlaiya Bai v. Sarju Sahu, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 8547
Durgesh Kuldip v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 8549

Harish Kumar Dixena v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
8548
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IFFCO - TOKIO General Insurance Co. Ltd. v. Roopa Kesri, (Sanjay K. Agrawal, J.), 2026 SCC
OnLine Chh 8545

Nuvoco Vistas Corpn. Ltd. v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 8551

Paramjeet v. Pankaj Kumar Jain, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 8546

R.K. Transport Co. v. Bharat Aluminum Co. Ltd., (Rajani Dubey and Radhakishan Agrawal, JJ.),
2026 SCC OnLine Chh 8544

Shiv Shankar Sahu v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
8550

Delhi High Court [83]
Ajaneesh Kumar v. Bobby Luthra Sinha, (Sachin Datta, J.), 2026 SCC OnLine Del 3222

Ajit Inder Singh v. Simranjit Singh Grewal, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine
Del 3235

Aloke Steels Industries (P) Ltd. v. Aditya Birla Global Trading India (P) Ltd., (V. Kameswar Rao and
Manmeet Pritam Singh Arora, JJ.), 2026 SCC OnLine Del 3237

Amit v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 3213

Anand Versha v. Narender Kumar Sharma, (Mini Pushkarna, J.), 2026 SCC OnLine Del 3256
Ankit Jaiswal v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 3211
Aparna Bhattacharya v. State (NCT of Delhi), (N.B. Krishna, J.), 2026 SCC OnLine Del 3228
Aparna Mutatkar v. State (NCT of Delhi), (Vikas Mahajan, J.), 2026 SCC OnLine Del 3258
Arti Srivastava v. Controller of Patents, (Tushar Rao Gedela, J.), 2026 SCC OnLine Del 3215
Avneet Soni v. Kavita Agarwal, (H.V. Shankar, J.), 2026 SCC OnLine Del 3236

Aziz Ahmad v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 3274

Banwari Lal v. Raj Kumar, (M.K. Ohri, J.), 2026 SCC OnLine Del 3243

Bharti Axa General Insurance Co. Ltd. v. Rajender, (Anish Dayal, J.), 2026 SCC OnLine Del 3249
Chander Kanta v. Delhi Dental Council, (N.B. Krishna, J.), 2026 SCC OnLine Del 3264

CIT v. Inmarsat Solutions BV, (Yashwant Varma and Purushaindra Kumar Kaurav, JJ.), 2024 SCC
OnLine Del 10357

Darshana Chatterjee v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 3272

Delhi Union CHBS Ltd. v. Registrar, Coop. Societies, (C. Hari Shankar and O.P. Shukla, JJ.), 2026
SCC OnLine Del 3267

Dharampal Satyapal Ltd. v. Niche Builders & Contractors (P) Ltd., (H.V. Shankar, J.), 2026 SCC
OnLine Del 3207

Emami Ltd. v. Dabur India Ltd., (Tejas Karia, J.), 2026 SCC OnLine Del 3233

Gorkha Security Services v. Directorate of Health Services, (H.V. Shankar, J.), 2026 SCC OnLine
Del 3253

Hanmi Pharm. Co. Ltd. v. Controller General of Patents & Designs, (Tushar Rao Gedela, J.), 2026
SCC OnLine Del 3216

Inderjeet v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 3210
Innocenti SA v. Examiner of Trademarks, (Tejas Karia, J.), 2026 SCC OnLine Del 3217
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Harish Sheth v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member (Technical)
and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 53
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Jetking Infotrain Ltd. v. BSE Ltd., (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 55

Mahesh Somabhai Desai v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 56

Viral Kapadia v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member (Technical)
and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 54

Central Notification [4]
* Ministry of Finance [Notification No. 2/2026-Union Territory Tax]

* Ministry of External Affairs [Prevention and Suppression of Terrorism (Implementation of Security
Council Resolutions) Third Amendment Order, 2026 Noti. No. S.0. 2449(E)]

* Ministry of Shipping [Merchant Shipping (Marine Incident and Emergency Response) Rules, 2026
Noti. No. G.S.R. 354(E)]

* Ministry of Shipping [Coastal Shipping (Strategic Plan and National Database) Rules, 2026 Noti.
No. G.S.R. 361(E)]

Central Act [3]
* Coastal Shipping (Strategic Plan and National Database) Rules, 2026
* Merchant Shipping (Marine Incident and Emergency Response) Rules, 2026

* Prevention and Suppression of Terrorism (Implementation of Security Council Resolutions) Third
Amendment Order, 2026

State Rule [2]

* Punjab Goods and Services Tax (Fourth Amendment) Rules, 2025
* Punjab Goods and Services Tax (Amendment) Rules, 2026
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